CBNPRAL ADMINISTRATIVE TR TBUNAL,J ABALPUR BENCH ABAIPUR
o Originel Applicetien No 80 of 2004

J‘a'balpur. this the 20th dsy of ‘Jamlary',‘_ 2004

Hon'ble Mre G. Shanthapps, Judfeial Member

A.K. Shrivestave, Son of Iate

Spriveastava, aged about 49 years

Workin ag Store Keeper, Tref££ic(0)

Section, cenlb.’ral Ordmance Factory

Ce0e De, Jabalpwr : . ,
D;-Sﬂidt - Jabalpm.'(MoP o) APPLICANT .

(By Advecate- Shri prashant Singh)

1e The Union of India,
through the Secretary,
Ministry of Defence,

4 New Delhi

26 The Central Ordance Depot,
through Generel Marager,
Khemaria, Jabalpur(MeP.)

3, The Aaninistrative 0fficers
Centrel Ordnance Depot,
Khamaria, J abalpm.‘(K oPe

4o The Deputy Commandart,
Ex BranchyCeOeDe,
J abalpure g

5 The Bank Manager

CeOeDey J ahalpur. .
Diatt. Jabalpur(M.P.) RESPONDERT'S

ORDER (ORAL)

The applicanmt has filed above OA for a direwtion
t0 consider his representations dated 1801242003
(Annezure-bi) and 24.10..2005(Anneme¥k2).

29 The brief facts of the case are that the
applicant has %ﬂ: eda representation dated 18012903
(Annexure=i=1) before the respondent Noe 4 t0 post

hin in & pértic% places He has further sutmitbed
that/demand hes been made by the 5th respondent fram
respondent No. 2 :Bor_ sendin?% qualified person on
deputation in their establisments Consequeht wpon this
the applicant has suhqitﬁed his representation; '

sending him on déphtat%:mo the Sth.reapondeg;lt; The

ﬁgm representations are/pending for decsion .




g

i
,’/ .

;e

3. I have heard the learned counsel for the applicant
and have perused the material available on record.

4. I am of the considered view that to meet the ends of
justice, it is just and proper to direct the respondent No.4
to decide the representation made by the applicant dated
18.12.2003 either rejecting or accepting, by passing a
detailed, reasoned and speaking order within 15 days from

the date of receipt of a copy of this order. I order

accordingly.
Judicial Member
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